ADMINISTRATION BRANCH, NORTH-EAST DISTIRCT,
KARKARDOOMA COURTS, DELHI

STRUCTURE OF BRANCH

WORKING STRUCTURE OF ADMINISTRATION BRANCH

The Administration Branch, North-East District, Karkardooma Courts,
Delhi deals with the following:-

1. Internal transfers and postings of the Staff of this office/Estt.

2. To provide substitute stenographers and peons in different courts
as per the requirement received from the courts.

3. Circulating the Circulars and orders.

4. To deal with miscellaneous Daks received from Hon'ble High Court
of Delhi and other District Courts of Delhi etc.

5. Administration Branch, N/E, also look after the work of Purchase
Cell.
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To deal with the matters of constitution of committee &
authorization of Officer Incharge of branches at North-East District.
To deal with the matters regarding Bio-metric Attendance Cards of
officials posted at North-East District.

To deal with the Leaves of officials posted at the North-East District.
To get sanctioned all kinds of leaves such as Casual Leaves,
Earned Leaves, Medical Leaves and Child Care Leaves.

10. To deal with the leave applications and other miscellaneous matters

S. No. Name of the Officer Name of the Branch

like absentee/unauthorized absence matters in respect of officials
posted in this District.

BRANCHES ASSIGNED TO SUPERINTENDENTS

Link Officers
Ms. Rajni Chhatwal 1. Administration Branch |Sh. Dalip Kumar
Superintendent 2. Judicial Branch Madan

Porta Cabin, 3™ Floor, 3. Vigilance Branch

Karkardooma Courts, 4. R &1,

Delhi. 5. Leave Section,
Contact No.: 22101429 6. Officiating as Link
Pl ©:
Sh. Dalip Kumar 1. General Branch Ms. Rajni Chhatwal
Madan 2. Facilitation Centre
Superintendent 3. Care Taking Branch
Superintendent 4. Nazarat Branch

Porta Cabin, 3™ Floor, 5. Cash Branch
Karkardooma Courts, 6. Daftri Branch
Delhi. 7. Officiating as Public
Contact No.: 22101430 ' Information Officer






















































